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(2023) 08 DEL CK 0482
Delhi High Court
Case No: Civil Suit (COMM) No. 575 Of 2023, I.A. No. 15689 Of 2023-15692 Of 2023

Atlas Global
_ APPELLANT
Technologies Llc
Vs
TP Link Technologies
RESPONDENT
Co Ltd & Ors.

Date of Decision: Aug. 28, 2023
Acts Referred:
+ Code of Civil Procedure, 1908 - Order 39 Rule 1, Order 39 Rule 2
+ Delhi High Court (Original Side) Rules, 2018 - Rule 5(v), 11, 17
Hon'ble Judges: Prathiba M. Singh, |
Bench: Single Bench

Advocate: Pravin Anand, Vaishali Mittal, Siddhant Chamola, Shraddha Chauhan, Pallavi
Bhatnagar, Gitanjali Sharma, Sanjeev Kumar Tiwari, Shatadal Ghosh, Sarah Haque

Judgement
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